
e-mail: law·lk@otc,ln 
r<Jx. J3mmu. 0t91·2546753(Nov·April), 
Fax:Snnagar: 0194·2 506063(May·Oct.) 

GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF LAW, JUSTICE AND PARUAMENTARV AFFAIRS 

(Judicial Administration Sec:t1on) Civil Secretariat 
{Srinagar/Jammu) 

Notification 
Srinagar, the 1trn of June, 2019 

SRO 407.- In exercise of the powers conferred by Section 
6 read with Section 7 of the Jammu & Kashmir Criminal Law 
(Amendment) Act, 1958 (Act No. III · of 1958) and in partial 
modification of earlier notifications issued on the subject, the 
Government hereby appoints the following Judicial officers as 
Special Judges, Anticorruption for trial of offences specified in 
clause (a) (b) and (c) of sub section (1) of section 6 of the said 
Act "th· th t l . I . . d'cf h . t h WI 10 e ern ona 1uns 1 10ns ass own aga1ns eac :-

s. No. 

1. 

2. 

3. 

4. 

Name of the Judicial officer Territorial Jurisdiction 
S/Shri 
Shri Rajesh Sekhri, Spectal Court of Anti-corruptTon 
Judge Anti-corruption (CBI (CBI Cases), Judge 
cases), Jammu Jammu 
Shri Zubalr Ahmad Raza, Court of Additional 
Additional District & Sessions District & Sessions 
Judge, Doda Judge, Dod a 

(designated Special 
Court under Prevention 
of Corruption Act}_ 

Shri Sobha Ram Gandhi, Court of Additional 
Additional District & Sessions Dtstrict & Sessions 
Judge, Udhampur Judge, Udhampur 

( destgnated Special 
Court under Prevention 
of CorruQtlon Act) 

Shri Jatinder Singh Jamwal, Court of Additional 
Additional District & Sessions District & Sessions 
Judge, Kathua Judge, Kathua 

(designated Special 
Court under Prevention 
of Corruption Act); 

. 
By order of the Government of Jammu and Kashmir. 

. Sd/-
(Achal Sethi) 

Secretary to Government 



NO: LD (A) 2001/148-11 Dated~ 17 - 06 -2019 
1. Ld. Advocate General, J&K, Srinagar. 
2. Secretaty to Government1 General Administration Department.. 
3. R~lstrar General, J&K High Court, Srinagar. 
4. Director. General of Pollee, J&K, Sri nagar. 
s. COI\cemed Principal District and Sessions Judge, 
6. Concerned Judicial Officers. 
7, Dlrector Information, J&K, Sri nagar. 
8. Director Litigation, Jammu/Kashmir. 
9. General Manager, Government Press, Srfnagar for publication in an 

extraordinary issue of the Government Gazette. 
10. Private Secretary to Secretary to Government, Department of L, J&PA for 

Information of the Secretary. 
11. Incharge Website, Department of L, J&PA, 
12. Government Order File. 
13. Concerned file. 


